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() The Balmer Lawrie and

Containers Limited Amal-
gamation Order 1076, pub-
lighed in Notificatiom No.
S0 B543(E) in Gazeite of
India dated the 12th August,
1876 together with Corri-
genda  thereto  published
in Notfication No 8.0
593 (E) (English version)
and BO 594 () (Hindj

version) In Gazette of
India dated the 6th Sep-
tember, 1876 [Placed n
Library, See No LT-
11382/78 ]

(e) A copy of the Companies

(Acceptance of  Deposits)
Second Amendment Rules,
1876 (Hindi and Englsh ver-
sions) published 1n  Notifica-
tion No GSR 820 (E) mn
Gazette of Jndia dated the
27th September, 1076, under
sub-section (3) of section
642 of the Companies Act,
1958  (Placed n Labrary
See No LT-11383/76]

ANNUAL REPORT oOF ALL INDIA
INsTITUTE OF MEDICAL SCIENCES,
NeEw Derur ror 1975-76.

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A K M
ISHAQUE) I beg to lay on the
Table a copy of the Annual Report
(Hindi and English versions) of the
All India Institute of Medical Scien-
ces, New Delhi, for the year 1975-76
under Section 19 of the All India
Institute of Medical Sclences Act,
1956 [Placed in Lsbrary. See No
LT-11384/176)]

Arms (Amdt) Rules, 1876

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) I beg to
lay on the Table a copy of the Arms
(Amendment) Rules, 1976 (Hind1 and
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Englsh versions) published in Notifl-
cation No GBR 1242 in the Gazette
of India dated the 21st August, 1976,
under sub-section (3) of section 44 of
the Arms Act, 1859 [Placed n
Library. See No LT-11385/76]

REVIEWS AND ANNuaL REPORTS oOr

AGRO-INDUSTRIES CORPORATIONS oF

PUNJAB, ANDHRA PrApESH, WEST

BENGAL, KERALA AND STATEMENTS FOR
DELAY, EIC

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL) I beg to lay on the Table—

(1) A copy each of the follow:ng
papers under sub-section (1)
of section 619A of the Com-
panies Act, 1956 —

(a)() Review (Hindl and En-
glish versions) by the Go-
vernment on the working
of the Punjab Agro-Indus-
trieg Corporation Limited,
Chandigarh, for the Yyear
ending 31st May, 1878

(i) Annual Report (Hindi and
English versions) of the
Punjab Agro-Industries
Corporation Limited, Chan-
digarh for the year ending
315t May, 1073 along with
the Audited Accounts and
the comments of the Comp-
troller and Auditor Gene-
ral thereon [Placed 1n
Library. See No LT-
11386/76]

(b) (i) Review (Hindl and Eng-
lish versions) by the Gov
ernment on the working of
the Andhra Pradesh Stafe
Agro-Industries Corporation
Limited, Hyderabad, for the
year ending 30th June, 1973

(1) Annual Report (Hind: and
English versions) of the
Andhra Pradesh State Agro-

Industries Corporation Limited,
Hyderabad, for the year end-
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ing 30th Junme, 1073 along
with the Audited Accounts
and the of the
Comptroller Auditor
General thereon [Placed in
g:?mv See No. LT-11387/

() (1) Review (Hindi and Eng-
lish versioms) by the Gov.
ernment on the working of
the West Bengal Agro-
Industries Corporation Limi-
ted, Calcutta for the year
ending 31st March, 1974.

Renard (Eundr and
English versions) of the
West Bengal Agro-Indust-
ries Corporation Limited,
Calcutta for the year ending
31st March, 1974 along with
the Audited Accounts and
the comments of the Comp-
troller gnd Auditor General

thereon, [Ploced in Lib-
rary. See No. LT-11388/
761.

(d) (1) Review (Hindi and Eng-
lish versions) by the Gov-
ernment on the working of
the Kerala Agro-Industries
Corporation Limited, Tri-
vandrum, for the year
ending 31st March, 1074

(ii) Annual Report of the Kerala
Agro-Industries Corporation
Limited, Trivandrum for
the year ending 31st March,
1974, along with the Audit-
ed Accounts and the com-
ments of the Comptroller
and Auditor Genera) there.
on.

(2) Four statements (Hind: and

English versions) showing rea-
sons for delay in laying the
documents mentioned at (D
above.

(3) A statement (Hindi and Eng

lish versions) explaining the
reasons for not laying
simultaneously Hindi version
of the document mentioned at

OCTOBER 285, 1078
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(1) (d)(i}) above, [Placed iw
Library. See No. LT-11380/76}.

PINANCY  Accounrs or THE
ror 197476

Uxron

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
BUSHII,A ROHATGI): 1 beg to lay
on the Taple a copy of the Finance
Accounyy of the Unjon Government for
the Year 1974-75 (Hindi and English

versiony) JPloged sn Labrory See No
LT-11349/76].

TOBACCH BoARD (AMENDMENT) RULES,

1876 ANp AxnNuaL RIPORT oOr TRADE

DEVELOpMENT AUTHORITY, NEW DELHI
roRr 1975-76

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH): 1
beg 10 jay on the Table—

(1) a copy of the Tobacco Board
(Amendment) Rules, 1976
(Hindi and English versions)
published 1n Notification No.
GS.R. 1259 mn Gazetle of
India dated the 28th August,
1976, under sub-section (3)
of section 32 of the Tobacco
Board Act, 1975 [Placed 1n
labrary. See No LT-11801/
761.

(2) o copy of ihe Annual Report
(Hindi and Enghsh versions)
of the Trade Development
Authority, New Delhy, for the
year 1978-76. [Placed in Lib-
rary. See No. LT-11382/76].



